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RA 257/2000 in
MA 1972/2000 '
OA 2530/1999

Pr-P-ent - Mrs.Avnish Ahlawat, learned counsel through"  proxy counsel Sh.Mohit Madan,learneo counsel
for the applicantsfOriginal respondentsj
M r s - P - K.. Gi u p t a , ]. s a r n e d c o u fi s e 1 i~ o r t h e
responden11,0rig 1 nat 1 applicant j

Cou tPt time is over, list on 24,.8.,2001,

IReciistry to print, the name of the learned coutisel
for the original applicant.

(Smt-Lakshmi Swaminathan)
Vice Chairman(J)
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